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No. 0-12011/7/2022-CFS
Government of India
Ministry of Consumer Affairs, Food and Public Distribution
Department of Consumer Affairs

Krishi Bhawan, New Delhi-110001.
' Dated 26™ April, 2022.

To

1. Registrar General of Supreme Court
2. Registrar of High Court, Delhi
3. Dir/DS(Estt.)-All Ministries/Departments

Subject ;- Application for the post of Official Liquidator in Super Bazar,
the Cooperative Store Ltd. — regarding - '

Sir/Madam, .

| am directed to refer to the subject mentioned above and to state that the
Department of Consumer Affairs is in the process of liquidation of Cooperative Stores
Limited Super Bazar in pursuance of the order of the Hon'ble Supreme court darted
29" March 2016 and final order dated-05.03.2020.

2 It is therefore requested that suitable names of officers (Retired) or working
under your Department/Ministry/Organisation may be-provided with their resume &
present address (with e-mail/mobile) for consideration for the post of Official Liquidator
of Super Bazar, the Cooperative Store Ltd., New Delhi positively by 13" May, 2022.

Yours faithfully,

o

(P.S. Thakur)

Under Secretary to the Government of India
e-mail: ps.thakur@nic.in

Mob:9560180632
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